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 SHRI  HARADHANROY  (Asansol):  Sir,
 three  seriods  and  fatal  accidents  took  place
 in  the  Eastern  coal  Field  Ltd.  ,  within  a

 fortnight  due  to  complete  negligence  of  safety
 measures  In  the  coal  mines.

 On  11-2-1992  at  about  11-30  a,m  at

 Naba  Kajora  Colliery  in  Lower  Kajora  Seam
 under  Eastern  Coalfields  Itd.,  in  West  Ben-
 gal  nine  employees  including  the  agent  of
 the  colliery  were  struck  by  an  biast.  All  of
 themreceived  serious  injuries  and  the  agent
 succumbed to  his  injuries on  18-2-1992.  Itis
 reported  that  the  management  did  not  take
 proper  precautionary  measures  against  the
 apprehended  air  blast.

 Another  accident  occurred  on  24-2-
 1992  at  6.30  P.m.  due  to  run-away  of  loaded
 12  coal  tubs  causing  fatal  accident  in  P.D.
 Kajora  unit  of  Khas  Kajora  Colliery  under

 Kajora  area  of  E.C.L  ShriRam  PiariRajbhar,
 U.G.  Loader,  aged  21  years  met  with  the
 above  accident.  This  accident  also  took

 place
 tse  i

 nagigenge  of  the
 अ

 ment.

 Thirdly,  on  22-2-92  at  about  10  P.M.,
 Shri  Naika  Majhi,  U.G  Leader,  expired  while
 on  duty  at  Nakra  Konda  Pit  Mine  under
 Jhanjra  Project.  No  post-mortem  examina-
 tion  was  done  in  respect  of  cause  of  his
 death.

 ।  therefore,  request  that  immediate
 enquiry  is  ordered  in  order to  find  out  facts,
 Circumstances  and  causes  of  the  accidents
 and  to  fix  responsibility  for  the  same.

 SHRI  P.C.  THOMAS  (Muvattupuzha):
 Sir,  in  Kerala  many  farmers  are  awaiting
 issue  of  registration  of  land.

 The  Keraia  Government  has  submitted
 a  scheme  which  before  the  Environment
 Ministry.

 In  tdct,  he  thiks  held  with  the  Ministry
 revealed  thiaf  altthe  procedures  are  over.

 MARCH  6,  1992

 But  -  answer  to  a  question  whicti  |  put
 yesterday  है  :  said  that  a  query  has  been
 again  put  to  the  Kerala  Government.  But है
 is  not  correct.

 |  would  like  to  bring  to  the  notice of  the
 hon.  Minister  as  well  as  the  House,  the
 urgent  need  to  issue  registration  of  land  to
 these  landless  farmers  who  are

 awaking
 petiaé  oma’  very  tong  ine.

 [  Translation)

 SHRISHIVA SHARAN  SINHA  (Vaishali)
 :Mr.  Speaker,  Sir,  census  was  conducted in
 1991  inthe  whole  country.  But in  many  parts
 of  Bihar  this  work  was  not  done  completely
 because  of  laxity  onthe  part of  Bihar  Census
 Directorate.  During  the  last  ten  years,  there
 has  been  a  remarkable  expansion  in  the
 areas  of  Patna,  the  capital  city  of  Bihar,  but
 the  population  (according  to  1991  census)
 has  not  grown  proportionately.  Census  has
 not  been  conducted  in  some  parts  of  Patna
 Municipal  ‘Corporation.  The  population  of
 such  areas  is  approximately  50,000.  There
 has  been  a  nominal  increase  of  9.91  per
 cent  In  the  number  of  Scheduled  Tribes  In
 Godda  district.  The  per  centage  of  rise  and
 fall  in  the  population  of  Poaragama  and
 Godda  blocks  in  Godda  district  has  been
 shown  to  be  0.94  and  2  per  cent  respec-
 tively,  whereas,  normally  there  should  have
 been  an  increase  of  18  to  20  percent.  There
 are  reports  that  the  census  reports  from
 various  villages  of  Radhopur  sub-division  of
 Vaishali  district  have  rot  been  received  and
 the  population  of  certain  villages  has  been
 shown  é6ven  less  than  the  number  that  was
 on  1981.  There  are  other  such  errors  in  the
 census  of  whole  of  Bihar  also.  The  function-
 ing  of  Bihar  Census  Directorate  is  quite

 eunsatisfactory.  Many  irregularities  and
 malpractice’s  have  been  committed  and
 partisan  attitude  adopted  by  this  directorate
 in  respect  of  appointments  made  in  1991.
 Therefore,  |  would  like  to  draw  the  attention
 of  the  Government  to  these  facts  and  urge
 the  Central  Government  to  look  into  this
 matter  and  take  proper  action

 for  improve-
 ment  in  the  situation.
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 [English]

 DR.  VASANT  NIWRUTTI  PAWAR
 (Nasik):  Sir,  as  youknow,  in  Nasik  and  Pune
 parliamentary  constituencies,  there  Is  a
 maximum  bumper  crop  of  onions  of  POL
 variety.  The  market  has  gone  down  and
 there  is  a  feeling  of  agitation  among  onion
 growing  farmers.

 The  other  day  agitated  farmers  came
 to  my  house  and  they  poured  a  bag  of  onions
 in  front  of  my  doorsteps  as  a  protest.

 As  you  know,  the  cost  of  cultivation  of
 onions  has  gone  up  anditis  around  Rs.  100
 and  Rs.  110/-  per  quintal  and  if  the  market
 rate  goes  down,  the  farmers  community  will
 be  put  to  a  great  loss.

 Hence  |  would  like  to  draw  the  attention
 of  the  Government that  the  Market  Interven-
 tion  Scheme  must  be  implemented  with  the
 average  rate  at  Rs.  110/-  per  quintal.  The
 losses  incurred  in  that  Scheme  should  be
 shared  by  the  Central  and  State  Govern-
 ment  of  Maharashtra  equally.  As  suggested
 by  the  Government  of  Maharashtra,  the
 scheme  must  be  implemented  by  the  Cen-
 tral  Government  through  NAFED.

 Secondly,  the  NAFED  must  be  in-
 structed  to  pruchase  maximum  quantity  of
 onions  In  the  market.  At  present,  the  pur-
 chase  is  only  about  20  per  cent  of  arrival  in
 the  market.

 Thirdly,  |  request  the  Government  to
 give  permission  for  the  export  to  all  those
 cooperative  units  which  were  functioning  in
 that  area.

 With  this,  |  request  the  Agriculture  Min-
 ister to  intervene  and  give  a  support  price  to
 the  onion  and  save  the  onion  growers.

 SHRI  DWARKA  NATH  DAS
 (KARIMGANJ):  Sir,  telephones  are  pro-
 vided  to  the  panchayat  offices  andlocal  post
 offices.  But  most  of  them  remain  dead  for
 months  together  because  of  want  of  proper
 maintenance  specially  in  Assam  where  the
 system  of  public  call  is  painful  and  so  is  the
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 case  of  telegraph.  The  rural  areas  are  being
 neglected  in  this  regard.  Telephones  are
 there  with  small  electronic  exchanges
 through  which  Trunk  dealings  are  almost
 impossible and  in  that  case  having of  tele-
 phones  are  useless.  So,  |  do  hope  the
 Goverment  will  take  immediate,  suitable
 steps to  cover  the  rural  areas  with  Sub-
 seriber  Trund  Dialing  (STD)  or  the  National
 Subscriber  Dialing  (NSD)  system  to  that  the
 subscribers  of  telephone  could  actually  de-
 rive  benefit  of  having  telephone.

 [Translation]

 SHRI  KESRI  LAL  (Ghatampur):  Mr.
 Speaker,  Sir,  policemen  under  the  Kohna
 Police  Station  at  Kanpur  made  a  murderous
 assault  on  the  life  of  ‘Dainik  Jagaran’  corre-
 spondent,  Shri  Adhir  Singh  on  15th  Febru-
 ary  at  22  hours.  Two  constables  have  been
 apprehended  in  this  connection.  A  scooter
 was  also  recovered  on  the  spot.  Sir,  the
 SHO  of  kohna  Police  Station  Is  the  main
 culprit  behind  this  episode.  He  has  not  so  far
 been  arrested  Jaurnalists  are  on  hunger
 strike  and  they  are  very  much  agitated  over
 it.  The  Government  is  not  taking  any  action.
 Through  you,  |would  ike to  requestthe  hon.
 Home  Minister  to  take  necessary  action.

 SHRI  JAGAT  VIR  SINGH  DRONA
 (Kanpur):  Hon.  Speaker,  Sir,  It  is  related  to
 my  constituency.  ह  is  unfortunate  that  a
 jurnalist  had  been  attacked  and  as  per  infor-
 mation  received,  two  constables  were  in-
 volved  in  the  incident.  By  now,  four  persons
 have  been  arrested  and  sent  to  jail.  They
 have  not  been  granted  bail.  As  has  been
 said  by  the  hon.  Member,  SHO  of  Konha
 Police  Station  has  not  been  arrested,  but
 search  is  onto  nab  him.  His  house  has  been
 attached.  The  administration  is  vigilant  and
 action  is  being  taken  as  required  under  law.

 SHRi  SANTOSH  KUMAR  GANGWAR
 (Bareilly):  Mr.  Speaker,  Sir,  at  present  there
 are  196  Regional  Rural  Banks  with  their  14,
 500  branches  functioning  throughout  the
 country.  Due  to  the  faulty  policy  of  the
 Government  these  Banks  are  running  at  a
 loss  of  over  Rs.  300  crore.  The  All  India
 Rural  Bank  Workers  Organisation  had  pre-


